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ORDER DATED 21" OCTOBER, 2009

O.A. No.481/09

Coram:
Hon’ble Mr. Justice K. Thankappan, Member (J)
Hon’ble Mr. CR. Mohapatra, Member (A)

Heard Mr. S. Pattnaik, Ld. Counsel for the
apphecant and Mr. S. Bank, Ld. Addl Standing Counsel for the
Respondents.

2. Ld. Counsel for the applicant wants to
withdraw the O.A.. Request for withdrawal of this O.A. 1s
allowed. Accordingly, the O.A. stands dismissed as withdrawn
without prejudice to the applicant to move this Tnbunal if so

advised in laer stage.

Mgmgﬂ MEVBER (1)



